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ORDER 

In this M.A., ant. Kana Roy Choudhury and six others 

stated to be the widow, sons and daughters of late Birnalendu 

Bikash Roy Chodhury, applicant No.9 in the'O.A., have prayed 

for stbstituUon of their names in place of said Bjmalendu 

Bikash Roy choudhury,(applicantNo.9)who diedon 17.5.99. 

2.' 	After hearing the id, coise1 for both sides and going 

through the records, 	allow this M.A. Let 7 petitioners 

of this M.A. be substituted instea4 ,and place of applicant 

No.9, Bimalendu Bikash Roy Choudhury as his legal heirs and 

representatives. The cause title of the O.A. be amended 

accordinglY.  

3. 	The M.A. stands disposed of and the O.A. is fj6 for 

hearing on 29.09.99. 
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